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Food 81tuatlob (b) and (e). Th.· Engineerinj( and 

·C11. Shr! D. S. PaW: 
Shri M. Malaichami: 
Shri TllIshidas ladhav: 
'ShrI Sblvajl IIao S. Desbmakh: 
Sbrl P. C. ~  

Shrl P. R. Chakravertl: 
Sbrl Vishwa Nath Podey: 
Sbrl Hlmatslb,ka: 
Shri Bamesbwar Tabila: 

Will the Minister of Food abd Acr1-
cllIinre be pleased to state: 

(a) the recommendations made by 
the Chief Ministers' Conference held 
<>n the 8th November. 1965 regarding 
the food situation in the country; and 

(b) the steps taken for their im· 
plementation? 

The Mlnl.ter of Finance CSbri T.  T. 
Krisbnamacharl) Ob behalf of the 
Minister of FoOd and Ac-riculture: 
(a) No spf'cifir recommC'ndations on 
the fooo ~i i  have bepn made 
by the ChiC'f i i J ~  Conference 
~  at New Delhi on 8lh November, 
U165. Advantar,<, ~  however. taken 
of the Chicf Ministers presence in 
New Drlhi for un ex{'hange of views 
on the curr(lnt food .,;ituiltion in the 
.,ountry. 

(b) Does not arise. 

Complalnt. aplns! the I.A.C. 

·U!. Dr. L. M. Sinorhvi: Will the 
Minish'r of Civil Aviation be pleased 
to state: 

(a) whether there has been any 
increase in the number of complaints 
ngainst the Indian Airlines Corpora-
tion; 

(b) whether Government have re-
cently examined the w<>rking of the 
I.A.C. departrnlentlllly or through any 
other means; and 

(e) It BO, the result.. there<>" 

Tbe MblIIter 01 Transport (Sbrl IaJ 
_arlo Ca) No, Sir. except for 
complaints regarding delays. 

Stores Organisation of the Corporation 
have been examined by a d"parlm.mtlll 
committc-e which ~  suggested certain 
improvements in the organisational 
set up, maintenance a.nd overhaul pro-
cedures and material proviSioning. The 
recommendation. of the Committee are 
under 'examination, 

Cnses Of delays to t.he services of 
the Corporatiun during the periOd 1st 
April to 15th J ~  1965 have olso been 
studied and causes therefor analysed. 
The prinC'ipnl causll of delays is inade-
quate capacity. This will he ovcrt.'Ome 

i (~  as the Corporation 
acquire additional aircraft. 

Drought Conditions In the CounlrJ 

·413. !ib.1 Ya.hpal Slnl'h: 
Shrl D. S. PaUl: 
Sh.i Unl'. R.ddy: 
Shri .fashvant Mehta: 
Sh.1 Ramacbandra lliaka: 
Shrl Dhuleshwar Meena: 
Sbrl P. K. Deo: 
Sb.1 I). D. Mantrl: 
Shrl SOllftvane: 
Slirl B. D. Deshmukb: 
Shrl Kisan "rrr: 
Shrl M. I •. Jadhav: 
Shr; Baswant: 
Shri V. T. Patll: 
Sbri I.nnikar: 
Shrl T. A. Palll: 
!ihrl Nara.lmha ReddY: 
Sb,1 Tulsidu Jadhav: 
Shrl p. Venkatuabbalah: 
Sbrl Madbu Llmaye: 
Dr. Ram Manohar I.ohla: 
Sbrl Kishan Pattnalk: 

Will the Minister of Food aDd AI1'I-
ftIlture be pleased to <tate: 

(a) whethl'l' it i. 0 faL-t that there 
L. a ~  over a large part of India 
adver .. ty afl'ccting food proout'lion; 

(b) if so. whM.her any l'irtimate 
has been mad" for the 10111 of C1"OII8 
88 a rr.ult ~  and 

Cc) Ihp. reli"r m............ und ...... 

taken? 
TIle ..... _ or __ (lIhrt T. T. 
KrUb_bart) on beIIaIf ., .... 
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Minister of FOOd and Arrtculture: 
(a) Drought conditions have been re-
ported from the States of Mysore, 
Maharashtra, Punjab, Rajasthan, 
Orissa, Uttar Pradesh, Madhya Pra-
desh and Gujarat. 

(b) A precise quantitative estimate 
of the damage done to the crops would 
become available when the Final Esti-
mates Of production, based on crop 
cutting surveys, are received from the 
States. ~  the present indica-
tion. are that the current kharif crop 
output might have a shortfall exceed-
inK 3 million tonnes, from last year'. 
record production. 

(c) States are undertaking necessary 
relief measures. 

National FOod Distribution Scheme 

0414. Shrl M. R. Krishna: Will the 
Minister Of Food and Agriculture be 
pleased to state: 

(a) whether Government have pre-
pared a national food distribution 
scheme to sucoo.sfully distribute food-
grains to the States; and 

(b) whether this scheme has been 
approved by the Chief Ministers of 
the States? 

The Minister of FInan"" (Shrl T. T. 
Krishnamachari) on behalf of the 
Minister of Food and Anlculture: (a) 
and (b). An cmergency Food Distri-
bution Plan is under preparation and 
the Chief Ministers of the States will 
be consulted before its finaJisation. 

Attalnmellt of Self-Snmclency In Food 
by U.s. Aid 

0415. Shrl P. C. Borooah: wm the 
Minister of Food and ","r!culture be 
pleased to state: 

(a) whether the U.S.A. i. aiding 
India to boost agriculture in order to 
enable the lntter to attain seJl-su1II-
ciency in food; 

(bl if 110. the nature of dii!erent 
schemes and the extent of aid render-
ed so far in respect of each such 
scheme; 

(el) whether U.SA. will also supply 
surplus agricultural implements, as in 
the past; and 

(d) il so, the broad outlines of the 
schemes formulated In this regard? 

The MlDister of Finance (Shri T. T. 
Krlshnamacharl) on behalf of the 
Minister of FOOd aDd Aptcallure: 
(<1) It is true that the U.S. Govern-
ment has given substantial aid to· 
India for i Is programmes of agricul-
tuml production. but no specific men-
tion of the attainment of self-suffi-
ciency has been made in that connec-
tion. 

(b) Since the signing Of the rndo-
U.S. Technical Cooperation Agreement 
in 1952, thc U.S. Government has 
provided assistanr-e in various fields of 
Agriculture to the extent of Rs. 81.35 
crores. A statement giving d .. tails of 
assistance made available is placed on 
the Table of the House. [Placed in 
Library. See No. LT-5213J85]. 

(c) Under O.A. No. 22, the U.S. 
GOV'ernment had made available agri-
cultural ma.('hinery, implements etc. 
of the value Of $ 114,852.15 upto 
December, 1962. At present there i. 
no offer from the U.S. Government 
for supplying Agricultural implements, 
as In the past. 

(d) Does not arise. 
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